HIGH COURT OF DELHI

VIVA VOCE OF DELHI JUDICIAL SERVICE EXAMINATION, 2014

NOTICE

DATED :- 15/03/2016

It is hereby informed that in compliance of the orders dated 10.03.2016 of
Hon’ble Supreme Court of India passed in Writ Petition (Civil) No. 514/2015 and
712/2015 following 12 candidates on the basis of performance in Delhi Judicial
Service Main Examination (Written) held on 11% & 12" October, 2014 have been

provisionally called for viva voce on 21.03.2016 as per details given below:-

5 | av caTEGomY | BATE OF, | REFORTING
1. 563 | PRAGATI SC 21.03.2016 2.30 P.M.
2. 222 | NEHA PRIYA GENERAL

3. 590 | NITESH GUPTA GENERAL

4. 129 | RICHA SHARMA GENERAL

5. 591 | DIVYA MALHOTRA GENERAL

6. 345 | MAYANK MITTAL GENERAL

7. 200 | DEEPAK VATS GENERAL 21.03.2016 2:45 P.M.
8. 081 | DHANASHREE DEKA GENERAL

9. 113 | SWATI GUPTA GENERAL

10. 248 | FAHAD UDDIN GENERAL

11. 574 | JOSHICA SOOD GENERAL

12. 273 | NISHANT GARG GENERAL

NOTE: The candidates are directed to send/submit attested copies of testimonials and

original caste certificate to the Joint Registrar (Vigilance) at the earliest.

Sd/-

(CHANDER SHEKHAR)
REGISTRAR (VIGILANCE)




